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MINISTRY OF COMMERCE AND INDUSTRY
(Department of Commerce)
(DIRECTORATE GENERAL OF TRADE REMEDIES)
CORRIGENDUM NOTIFICATION
Case No —-CVD (SSR)- 01/2024

Subject: Sunset review of the countervailing duty of imports of “Continuous Cast Copper Wire Rod”
originating in or exported from Indonesia, Malaysia, Thailand and Vietnam.

F. No. 07/07/2024 — DGTR - Having regard to the Customs Tariff Act, 1975, as amended from
time to time (hereinafter also referred to as the ‘Act’), and the Customs Tariff (Identification, Assessment
and Collection of Countervailing Duty on Subsidized Articles and for Determination of Injury) Rules, 1995,
as amended from time to time, (hereinafter referred to as the ‘Rules’ or the ‘CVD Rules’) and the Final
Findings issued by the Authority in the above-subject matter vide Notification F. No. 07/07/2024 dated 4
April 2025, the duty table in Para 260 of the Final Findings is substituted with the table provided below.

DUTY TABLE
Duty as
Tariff Heading/ | Description | Country of Country of % of
. No. . . P
S.No Subheading of Goods Origin Export roducer landed
value**
1) () ®3) (4) (5) (6) ()
Conél:sl:ous Any country, PT Karya
1 7408 Indonesia including Sumiden 4.98%
Copper Indonesia Indonesia
Wire*
Any country, PT Tembaga
2 -do- -do- Indonesia including Mulia 3.75%
Indonesia Semanan Thk
Any producer
other than the
Any country, roducers
3 -do- -do- Indonesia including P . 7.94%
Indonesia mentioned at
S. Nos. 1 and
2
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Any country
other than
I i .
4 -do- -do- ndoneslla, Indonesia Any producer 7.94%
Malaysia,
Thailand and
Vietnam
Any country, Metrod
5 -do- -do- Malaysia including Malaysia Sdn Nil
Malaysia Bhd
Any producer
Any country, other than the
6 -do- -do- Malaysia including producer 10.27%
Malaysia mentioned at
S.No.5
Any country
other than
Indonesia .
-do- -do- ! 0
7 do do Malaysia, Malaysia Any 10.27%
Thailand and
Vietnam
El Thai
Any country, SEIectriil
8 -do- -do- Thailand including Nil
Thailand Conductor
Co., Ltd.
Any producer
Any country, other than the
9 -do- -do- Thailand including producer 3.46%
Thailand mentioned at
S.No. 8
Any country
other than
10 do- do- Indonesia, Thailand Any 3.46%
Malaysia,
Thailand and
Vietnam
Any country
11 -do- -do- Vietnam including Any 7.13%

Vietnam
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Any country
other than
12 -do- -do- Indoneslla, Vietnam Any 7.13%

Malaysia,
Thailand and

Vietnam

* The scope of the product under consideration includes copper wire of more than and less than 6mm. It is
further clarified that only copper wire rod in coil form is part of the scope of the product under
consideration.

**Landed value of imports for the purpose of this Notification shall be the assessable value as determined

under the Customs Act, 1962 (52 of 1962) and includes all duties of customs except duties under sections 3,
3A, 8B, 9 and 9A of the said Act.

SIDDHARTH MAHAJAN, Designated Authority
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